83 Written Answers

document js given in the annexure.
'[See appendix 171, annexure No. 5]

U.8. repori on ISI-backed militancy
in Kashmjr

180. SHRI PRAMOD MAHAJAN:
SHRI VIREN J. SHAH:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Governmenl's atfen-
tion has been drawn to a repert pub-
lished in the ‘Indian HExpross’ of
June 29, 1994 under the heading
ISI-backed militeney to spread in
India’ warns US report;

{(b) if so, what are the conienis of
the report;

the details of ISI-
backed terrorist training camps in
Pokistan snd Pakistan-occupied  Xa-
shmir (POK), the number of persons
being trained and arms supplied and
trajning given to them; and

(¢) whai are

(d) what steps Governmein have

taken or propose to take to meet the
situatidn in Kashmir and various
other parts of the counry?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI R. L. BHATIA):

(a) Yes, Sir.

(b) The report entitled “The Ka-
ghmir Connection” prepared by the
Task Force on Terrorism and Un-
conventional Warfare of the Hoausz
Republican Research Commites  US
House of Representatives documen s
Pakistans’ role in intermational  ter-
rorism and its profound ramificaticns

for India. This non-official report
stateg that supporiers of Islamist
‘ their

causes, put Kashmir high on
‘Yist of Jthads to be tought. The report
" “goes on to add that- the fighting in
“Kashmir will escalate significantly
“and ferforism will expand into the
_resy of Indiw.
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(¢) Government are aware of the
existenrce of training camps both in
Pakistan ag well ag Pakistan Occupi-
ed Kashmiir (POK). Their number
and location, Thowever, vary Irom
time to time. I is not possible to
estimate the precise humber of per-
sons who may be recelving training
in such camps.

(d) Government have intensified
survejllance and patrolling along the
bordar/LOC to prevent infiltraticn.
Government remain vigilant about
activities detrimental 1o national se-
curity and take all measures to safe-
guard it.

National Policy on food Processing

181, SHRI XRISHNA KIIMAR
FIRLA: Will the Minister of FOOD
PROCESSING INDUSTRIES be nlea-
sed 1o state:

(a) whether Government propose
to formulate a national policy on
food prccessing in the country;

(M if so, whether the comments
of the Agriculture and Commerce
Minisiries are delaying in implemen-
ting the national policy on fcod pro-
cessing;

(=) if so, the reasons herefar; and

(@) bv when it i3 likcly to be im-
plemented?

THE MINT TR OF STATE OF
THE MINIST™v OF FOOD PRO-
CESSING INDUSTRIES (SHRI TA-
RUN GOGOI): (a) Yes, Sir.

{b) No, Sir.
(c) Does not arise.

(d) The  Ministry has prepared a
framework for developing natlonal
policy on food processing industries
and is now taking stepe to hold con-
sultation with sister Ministries, State



